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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL : HYDERAB;FD IBENCH
AT HYDERABAD
[
0.,A,No,1630/93 o . Date of | q . 31,12,93
BET+EEN : | i
y : o qa A
P.V.5,Varma \ . ' . Applicant
. . AD e o | !
« 1, The Asst;Engineer (Groups);" - e
O/0 D,E. Telecom, . ]
Anakapelli, \ - : | .
. ‘ |
2. Tne Sub-Divisional Offlcer, ;
Telecom, Anakapalli, - b |
| .
3. The Sub-Divisional Officer, i
Phones~1I, Visakhapatnam, . | .
|
4, The Divisional Engineer, Telecom, : i
(Mtes ) Anakavalli. !
5, The Telecom Dist, Manager, \ i — -
Visakhapatnam, .. Respondents,
L —
Lounsel for the Appllcant .. Mr,C.Suryenarayana
NS WALTR W R - - — - - l
I
- |
, ] o
HON'3LE SHRI A,B,GOKTiII : MEM3ER (ADMN,) : |
HON'BLE SHRI T.CHANDKASEKHARA KEDDY : MEMBER (JUDLJ) hn
Order]As per Hon'ble bnri A.u.ercnd, FISIWE L v e 1, A .
= . |
The facts of the case and the issues raised herein are
i
identical to those in 0,A,1629/93, except for # minor details with
X ‘ I
regard to the days of work claimed by the applicant. Accordingly
this application is also disposed of at the ad%ission stage itself
after heering learned counsel for both the parFleé with the same
directions as are given in UA,lb62y/v3, - |~r - — .
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. (T . CHANDASEKHARA KEDDY) ' {(A.B.GORTH
'\\\ Msmber (Judl, } s Member(Admn )
* X i by
& Dated; 31lst December, 1993 } ]
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- No order as to costs.
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IN THE CERTFAL ALMINTSPRATT UL TRIBUNAL

LEABAD BENCH HYLERADAD

THE HOW'BLE MR.J USTICE V. NEELADRI RAQ
VICE~CHAIEMAN
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AND —

THE HON'BLE MR,T .CHANDRASEKHAR REDDY

TN M ——
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"THE HON'BLE M.R,{%RANGARAJAN eMEMéER(?)
I, ) )
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Dated: {{-11l-iog3
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in

(O.A.NO. \630 qg . .\-
(

' T.A-NO-

W.P. )

admit ed and Interim directions
issued.

CAllowdd,

Disposed of with directions.
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Di:ficsed,
Dismpissed as withdrawn.

géjecﬁed/Orderéd.
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